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Airport in Karimnagar

177. SHRI PALVAI GOVARDHAN REDDY: Will the Minister of CIVIL
AVIATION be pleased to state:

(a) whether it is a fact that the Airports Authority of India (AAI) is
searching for suitable place in Karimnagar in Andhra Pradesh for setting up of

airport;

(b) whether it is also a fact that recently a tcam of AAI has visited

Karimnagar to identify the site; and
(¢) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI
K.C. VENUGOPAL): (a) to (c) Yes, Sir. A team of officers from Airports Authority of
India (AAI) visited the existing unused airstrip at Palakurthi village, Ramagundam
Mandal in Karimnagar district in Andhra Pradesh in June, 2013 to explore the

possibility of development for commencement of operations.
FDI in Aviation sector

178. SHRI SALIM ANSARI: Will the Minister of CIVIL AVIATION be pleased

to state:

(a) whether it is fact that 49 per cent Foreign Direct Investment (FDI) in

aviation sector also includes Non-Resident Indian (NRI) investment;
(b) if so, the details thereof;

(¢c) whether the Jet-Etihad deal is within the ambit of FDI policy on aviation

sector; and

(d) if so, the reasons for not giving clearance to Jet Airways in the interest

of growth in aviation sector?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI
K.C. VENUGOPAL): (a) and (b) As per the approved policy of FDI in aviation sector,
FDI upto 49 percent of the paid up capital is allowed in scheduled domestic

passenger air transport and investment by NRIs upto 100 percent is allowed.
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(¢) Ftihad Airways has applied for investment to a stake of 24% in the
equity of Jet Airways. The investment is within the ambit of FDI policy on aviation

sector.

(d) The proposal was considered by Foreign Investment Promotion Board
(FIPB) in its 194th meeting held on July 29, 2013. The decision of the Government is

awaited.
Approval to Jet-Etihad deal

179. SHRI P. RAJEEVE: Will the Minister of CIVIL. AVIATION be pleased to

state:
(a) whether the Ministry has gave approval to Jet-Etihad deal;
(b) if so, the details thereof;

(¢) whether Securitics and Exchange Board of India (SEBI) and other

agencies have expressed any objections to this deal; and
(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI
K.C. VENUGOPAL): (a) and (b) No, Sir. As informed by Deptt. of Economic Affairs,

the decision of the competent authority is awaited on the proposal.

(¢) and (d) Yes, Sir. Different agencies including SEBI have made certain
observations on some of the clauses of Share Holder Agreements, Commercial
Cooperation Agreement etc. entered into by Jet-Etihad. The companies have

forwarded their replies to the same to FIPB for its consideration.
Small Airports in the country

+180. SHRI ISHWARLAL SHANKARIAL JAIN: Will the Minister of CIVIL
AVIATION be pleased to state:

(a) whether Government has not been able to start air services from majority

of small new airports of the country;

+ Original notice of the question was received in Hindi



